'ACT No. VI or 1934,

s ko)

- [PassED BY THE INDIAN LEGISLATURE, ]

(Racewed the assent of the Qovernor General on the 9th March,
1994.)

An Act furthet to amend the Cotton Textile Industry (Protec~
tion) Act, 1930.

WH’EREAS it is expeﬂient to continue for a further period

_ ‘the protection already given to the cotton textile industry
in British India, and for that purpose further to extend the
iy operation of the duties 1mposed by the Cotton Teztile Industry
VI 6119303 (Protection) Act, 1980; It is bereby enacted as follows:—

1. This Act may be called the Cofton Textile Industry Short b1t
Protection (Amendment) Act, 1984.

2. In sub-section (2) of section 2, and in sub- section (9 of smenamens
Tot1gz0, Section 8 of the Cotton Textile Industry (Protection) Act, 1080, of destions 2

d 3, Act
for the figures and words *‘81st day of March’ the figures and XVIT'of 3530,

words “‘80th day of April” shall be substituted.
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